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(b) and (cl~. Do not arise. 

COMenioa .of DelbJ-Aluuedabad line 
into Broad Gluge 

2712. SHRI VISHNU MODI : Will 
tbe Minister of RAILWA YS be pleased to 
state : 

(a) whether Government propose to 
convert DeThi-Ahmedahad metre gauge 
line into broad g,lUgC Ii.le; 

(b) if so, whether Government had 
carlier cOl.duct(d any survey of this linc; 

(c) if so, when and the detail s thereof; 

(d), the details of the action taken by 
Government so far to convert the said 
line into broad gal'ge ]jne; and 

(e) if no action has sircr heen taken 
the reasons theref( r .., 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) Delhi­
Ahmedabad conv(rsion project has not 
been cleared by the Planning Commission. 
Further action will be taken a fter it is 
cl~an:d by the Plall1liJlS Commission and 
funds provided therefor. 

(b) to (e). Preliminary Enginccring-
cum·Traffic Survey carried out for this 
project in )973-74 re\ calcd that the length 
of tbe proposed line will be about 925 
Kms. The present day cost of conversion 
wiUbe about Rc;. 300 (Tores. No action 
clntld be taken, as the project hdS r.ot 
been cleared by the Planning Commission 
due to severe constraint of rc<;ourec,\. 

[E1rgll$h] 

Fixing of timings of Resenra tion at Kota 
Rail" sy Stat ion 

27J3. SHRI SHAN11 DHARIWAL: 
Will the Mirlister of RAILWAYS be 
pleased to state; 

(a) whether Governmcr.t have f( ceivcd 
artt represcntaticn for fixing the timings 
cl reservaticn at Kola Railway Station in 
act~ac.e with the timings of reserva .. 
UQl1S at other stations; 

(b) if so, the action taken by Govern­
ment in the matter; 

(c) whether Government propose to 
provide to the passenaers the facility to 
enquire about reservation over tel ephone 
at Kota Railway Station ; 

(d) if so, by Which time it would be 
done; and 

(e) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINIS1RY OF RAILWAYS (SURI 
MADHA VRAO SCINDIA): (a) and (b). 
The timings for reservations at Kot~l Rail­
way Station are 0900 hOllr, to 1400 hours 
and 1430 hours to 1630 hours which are 
considered .. ,dtquatc to deal with the work 
loud of reservations at this station. 

(c) to (e). The facility to enquire 
about reservations over telephone is al­
ready available for I class passengers. This 
facility for II class p,l~scngers would be 
pro, id~d in due.: course. 

[Trans/ation} 

Demand for Dakniya Talab as City Station 

2714. SHRI SHANTI DHARIWAL : 
Will the Minhtcr of RAILWAYS be pleased 
to state: 

(a) whether Govcrnmcn t ha" c received 
any represent.ttion from the local residents 
of Kota demanding th.lt the Dakniya T.llab 
be made a City St,ltioll keeping in view 
the (.onstant expansion of the City; 

(b) if so, the detail!) thereof and the 
nct ion taken by Government in this regard 
~o far; and 

(<:) if no action has been taken, the 
rC~lsons thcrcfo r ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA) : (a) and (b). 
Yes, Sir. A few representations have been 
received from local public for provjding 
additional facilities/amenities at Dakniya 
TaJab such as stoppage of 19 Dn/20 Up 
Dehradun Express and 230n/24 Up Janata 
Express, rahing of platforms, goods shed 
facilities, waiting room etc. The demands 
have been examined. Dakniya TaJab is 
already a B Class Station open for local 
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passengers, parcels and luggage traffic. 
Provision of goods shed is not feasible 
from engineering and financial angle. 
Raising of platform is not justified because 
of meaare passenger traffic. The existing 
waiting baH is adequate to ca ter to the 
present Jevel of traffic. Stoppage of addi­
tional trains and provision of additional 
facilities would require sizeable c:1pital 
investment. Such proposr.1s are program­
med in phases subject to availdbility of 
funds. 

(c) Does not arise. 

[English] 

Railway Divisions In Madhya Pradesh 

27J~. KUMARl PUSHPA DEVI 
Will the Minister of RAILWAYS· be 
pleased to state: 

(a) the Tiumbcr of Railw.lY Divisions 
set up in the St.lte of Madhya Pr.ldesh; 

(b) the name of those divisions and 
details of their jurisdiction; 

(c) whether Government have a pro­
posal to create some adJ itio: • .1 Railway 
Divisions for Madhya PradcsL; and 

(d) if so, the steps taken in this 
regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) and (b). 
In the State of Madhya Pradesh, three 
division~ viz. Jabalpur. Bilaspur and Rat­
Jam have been set lip. The areas falling 
in the States of Madhya Pradesh and 
Uttar Pradesh are being served by the 
Jabalpur Division. The States of MadhY~l 
Pradesh and Qri!)sa are being served by· 
the Bilaspur Division. The States of Rajas­
than and Madhya Pradesh are being SC'f­

ved by the Ratlam Division. 

(c) and (d). Yes, Sir. A Divisional 
Headquartct at BhopAl had already been 
sanctioned and work relating to its forma­
tion is in progress. So far, a sum of lb. 
62.85 lakhs has been spent for the con ... 
truction of necessary infrastructure lik-. 
Divbional Office Complex. Residential 
Quarters {'tc. In the Budget for 1985-3', 
a sum of Rs. 15.18 lakhs has been allo· 
cated for early setting up or the Division. 

Ceatral schemes for development or 
education in tribal sub-plan areas 

of Madhya Pradesh 

2716. KUMARI PUSHPA DEVI : 
Will the Minister of EDUCATION be 
pleased to state 

(a) whether his Ministry has been 
layillg greater emphasis on the develop· 
ment of ('c1u('ation in tribal sub-rplan 
areas: 

(b) if so, the ditft!rent central schemes 
under implementation in tribal sub-pJan 
areas in Madhya Pradesh ; and 

(c) the dctaiJs of the educational faci­
lities provided under th:.~')c schemes in 
tho~e tribal sUb-plan areas during Sixth 
Plan? 

THE MINISTER OF EDUCATION 
(SHRI K. C. PANT) : (a) to (c). Yes, 
Sir. The Ministry of Education has a tri­
bal ~ub-plan for the Central sector. So 
far as the State Sector is concerned, 'the 
State Governm{'nts have been requested to 
give priority to implement al1 the Central 
sector programme~ in education in areas 
predominantly inhabited by scheduled 
tribes, sl..:hedulcd castes and other weaker 
sections. The details of the Sixth Plan 
Central/Centrally Sponsored Schemes of 
the Ministry of Education operated in aU 
the States including the State of Madhya 
Pradesh arc attached. . 




